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COlVIMI TTEE OE PBI VATE i"LGIv!BERS' BILLS 
.. ~ : ".-.: fJ;D RESOLUTIONS 

Sixty- sixth Hepor t 

(SECOND 10K SAB.l-iA) 

On behalf of the Committee on Private Hembers' Bills 

and. Resolutions, I, having been authorised by the Committee, 

present on their behalf, this their Sixty-sixth Report. 

2. lbe Commi ttee me t on the 8th Augus t, 1960 fa r -

(1 ) 

(2) 

Classification and allocation of time 
for dis cuss ion of the Bills (Vide Appendix) 

Examination of the follQ\dng Bills under 
Ible 29lr( 1 ) (a) of the Rlle s 0 f Pro ce dure 
seeking to amend the Constitution -

(i) 

(ii) 

Constitution (Amendment) Bill (Amen~ 
ment of Article 80) by Slri Shree 
Narayan Das. 

Constitution (Amen~~en~) Bill 
(APlendmen t 0 f Arti cle 171) by 
Sarvashri Shree Narayan Das and 
Radha Raman. 

(iii) Consti~utlon (Amendment) Bill 
(Al!19ndmen t of Article 32lt etc.) 
by Shri ,'bree Narayan Das. 

3. !he Members concerned had been invited to present 

before the Commi ttee their views on -their Bills. Sarvashri 

Jhulan Sinha (who is also a l'1ember of the Commi ttee), Radha 

Raman am Shree Narayan Das attended the sitting. 

II. {UaSsification and allocation of 
time to Bills 

It. After considering all aspects of the Bills, the 

Committee placed all the four Bills in category IBI and 

allotted time for ea ch of the Bills as shown in oolumn 5 
of t!10 Appendix. 

III. Exami~at~QA ~ the ~stitutiQn 
_Am_ndm_t) Bi~ 

5. ilia Committee postponed the consideration of the 

BillS to the na xt si ttin g. 
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IV. Recommendations 

6. Tele Committee recommends ti1.at the categorisation and 

alloca tion of time to Bills, by the Conuni ttee as shown in 

Appendix be agreed to by "Che House. 

NWI1 DELHI, 

Th.e 9th August 1 ~o , 
Sra vana 1 S; 1 8~2 Saka) 

ANAR SIN GH SAl GAL 




